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qaeT, 10 e, 2026
(= srfefaae w g At |Y FarHt it g 19 T F agd 910)

3. 1835(37).— Torar (Ferter) srfarf==a, 1989 (24/89) (5 =&k aTe 3<% wrterfa=ry gy 747
) T &7 20T T IT-GTT (1) FTT TG ARAAT % T8d, $3 G o7 a1d F Gq2 g % a1 6 qrasii=®
3297 % forw, sy, et wfera fEawor 7gt domr srqget § o w7 8, f{erw Yo aigismET & Aearam
& T araeTs g, STiq, AT 757 & @iar ool § "gat 1 fdie & dga giasT-aemara s 9e
ELEGEEES W(KUU)-WW(GNGD) Tl F &= KM 508/33-509/1 U< 3. 3r.&T (T Araw fae)
TEAT 241 T AT, THF FIT UHT ST T ATAAGOT F2 FT TR ST FedT gl

2584 GI/2026 (1)
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3 A ® Raeg e <ft ==af=p, stfermea % aoroa # wehrers i a7 (30) e fae i srafer
& HTaY, 36 ATSTHIT T T 209 AT ITETT (1) % AT THSI o6 Torg UHT 7 o 3Toi 92 i<y 37
T

T AT, T TTTERT STATA IH SATERIZ & oIT Feqq TTTEHTT (FTAT) TEeneaare, Friersr
Tl gat v A F dgd glasT-Aamariedy qeF a2 97 Fga (KUU)-TRTerqe(GNGD) o= &
= KM 508/33-509/1 9% .AAT (T 3a< fawn) gear 241 F f[aior % g9y o forfea =0 § sree

TEQT T SITORT qAT UH SIS 6 e Meiia BT STu s 949 IIieewr, Sraisdi & 978 98
fRTT =9 & g1 47 6 foeft fafer sraamdt & wreaw &, gars 7 9992 &, 3% UH arafaf b &
TET AT AE@LTH SN Al ST, TTQ FlE g, FLA o THT, STAT T TR TSR ATT9TF: THA AT
1 I AT T F T

I AT 3 209 T IT-4TIN(2) F FATT TeAHW TTIEFTET g1 ST Foham 1am g off srer =y
ST AT ST 29 AFA=ET % AR o arett S T AT i e fEawor Iversy € oY =g+
FITF GTXT HEAH TTTETLT o STLh HIATAT H IART (H707 3T ST TohaT

AT

e Yera RIS STATq AT 1T & @Rl oret | “gat 1e RATSH & q2d giasT-
fremaTTe ® q=7 e 97 Fgei(KUU)-NTer gz (GNGD) 9T & &= KM 508/33-509/1 1%
(.13 e a6 | 241 &1 A & o §¥==rst & 9rey AT 9497 SaArat  Atewrtad hr
ST aTet S T Sferd feewor (srerad1) T=i g4 2

IR IEIEC AqATF-1
1
TIRATSTAT &7 ATH:-37. 3. d1—241 T |7
ST T ATH:-G&T, TN & A-GaT U, TgHIAaT- = el
FHE., | TMAFRATH | Al G&qT | Grar G&dr | qiH F7 TR e () ¥

1 CECE) 41(P) 65 st 0.357 0.032
2 T 39(P) 537 LTS 0.08 0.046
3 LECE] 38(P) 538 LR 0.66 0.009
4 EECE] 35(P) 229 IEEll 0.406 0.167
5 LECE] 34(P) 538 LR 2.716 0.405
6 EECE] 254(P) 538 LR 2.955 0.667
7 T 253(P) 537 LTS 1.355 0.181
8 T 258(P) 538 LTS 0.915 0.008
9 T 242(P) 524/180 At 0.36 0.02
10 T 241(P) 48 At 0.36 0.128
11 CECE) 240(P) 538 TR 0.024 0.02
12 qTd 239(P) 179 Afevfrge | 0.465 0.239
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13 RECK) 238(P) 446 st 0.26 0.03
14 SECE) 237(P) 472 st 0.162 0.099
15 SECE) 236(P) 422 st 0.45 0.239
16 RECK) 233(P) 438 st 0.938 0.28
17 RECK) 283(P) 539 T 0.02 0.001
18 RECK) 284(P) 539 HHT 0.13 0.027
19 RrCK) 291(P) 539 LT 0.54 0.031
20 RECK) 292(P) 539 LT 0.75 0.029
21 RECK) 293(P) 539 LT 0.802 0.036
22 RECK) 295(P) 539 T 0.6 0.064
23 RECK) 296(P) 539 T 0.9 0.036
24 SECE) 302(P) 538 LFTE 2.033 0.083
25 SECE) 304(P) 538 TLFTE 6.449 0.542
26 SECE) 305(P) 537 TLFTE 0.185 0.108
27 SECE) 1033(P) 538 LFTE 4.96 0.732
28 SECE) 1030(P) 538 ALFTE 27.302 0.901

EEl 5.160

[T, &. HTS/H /s t/ e ua/2025/3CAreT a1 241/207]
qefT¥ FHTe et ger arsgan(=ar -1)

MINISTRY OF RAILWAYS
(East Coast Railway)
NOTIFICATION
Bhubaneswar, the 10th April, 2026
Notice under Section 20A of the Railways Act-, 1989

S.0. 1835(E).—In exercise of powers conferred by sub-section (1) of section 20A of the
Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing
of manned L.C.NO-241 at KM 508/33-509/1 between Stations Kuhuri(KUU)-Gangadharpur(GNGD) on Howrah
Visakhapatnam main line under Khurda Road Division.” in Khurda district in the state of Odisha, hereby declares its
intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Chilika for Construction of ROB in lieu of closing of manned of L.C.NO-241 at KM 508/33-
509/1 between Stations Kuhuri(KUU)-Gangadharpur(GNGD) on Howrah Visakhapatnam main line under Khurda
Rd. Division in writing, and shall set out grounds thereof and competent authority shall give the objector an
opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
and after making such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections.
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Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for
Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO-241 at KM 508/33-
509/1 between Stations Kuhuri(KUU)-Gangadharpur(GNGD) on Howrah Visakhapatnam main line under Khurda
Road Division)” in Khurda district in the state of Odisha.

Name of District:-Khurda Annexure-I

LAND SCHEDULE

Name of the Project:- Construction of ROB-241

Name of the District:-Khurda, Name of the Division:-Khurda Road, Name of the Tahasil:-Chilika

NIR NAME OF KHATA Total area ACQUIRED LAND in
No. | VILLAGE | PFOTNo- | n,. TypeofLand | 4 cres © ACRES
1 PARBAL 41(P) 65 Private 0.357 0.032
2 PARBAL 39(P) 537 Govt. 0.08 0.046
3 PARBAL 38(P) 538 Govt. 0.66 0.009
4 PARBAL 35(P) 229 Private 0.406 0.167
5 PARBAL 34(P) 538 Govt. 2716 0.405
6 PARBAL 254(P) 538 Govt. 2.955 0.667
7 PARBAL 253(P) 537 Govt. 1355 0.181
8 PARBAL 258(P) 538 Govt. 0915 0.008
9 PARBAL 242(P) 524/180 Private 0.36 0.02
10 PARBAL 241(P) 48 Private 0.36 0.128
11 PARBAL 240(P) 538 Govt. 0.024 0.02
12 PARBAL 239(P) 179 Temple Land 0.465 0.239
13 PARBAL 238(P) 446 Private 0.26 0.03
14 PARBAL 237(P) 472 Private 0.162 0.099
15 PARBAL 236(P) 422 Private 0.45 0.239
16 PARBAL 233(P) 438 Private 0.938 0.28
17 PARBAL 283(P) 539 Govt. 0.02 0.001
18 PARBAL 284(P) 539 Govt. 0.13 0.027
19 PARBAL 291(P) 539 Govt. 0.54 0.031
20 PARBAL 292(P) 539 Govt. 0.75 0.029
21 PARBAL 293(P) 539 Govt. 0.802 0.036
2 PARBAL 295(P) 539 Govt. 0.6 0.064
23 PARBAL 296(P) 539 Govt. 0.9 0.036
24 PARBAL 302(P) 538 Govt. 2.033 0.083
25 PARBAL 304(P) 538 Govt. 6.449 0.542
26 PARBAL 305(P) 537 Govt. 0.185 0.108
27 PARBAL 1033(P) 538 Govt. 4.96 0.732
28 PARBAL 1030(P) 538 Govt. 27.302 0.901

TOTAL 5.160

[F. No. CAO/CON/RSP/BBS/2025/ROB No.241/20A/]
SUDHIR KUMAR PARIDA, Chief Engineer (Con-III)
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